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Ceastal Road between Cochin and
Bombay

3441, Shri A. K. Gopalan:
8hri P. Gopalan:

. Bamamurti:

asudevan Nair;

Janardhanan:

8hri K. Adichan:

Will the Minister of Transport and
Shipping be pleased to state:

{a) whether Government have
sanctioned a scheme for the comstruc-

tion of a Coasta] road between Cochin
and Bombay;

(b) if s0, the estimated cost thereof;
(¢) when the work will start; and

o

fd) the proposed time limit for is
completion?

The Deputy Miuister in the Ministry
of Transport amd Shipping (Shrl
‘Bhakt Darshan): (3) to (d). Presum-
ably the members are referring to
4he West Coas: Road under develop-
ment from Panvel in Manarashtra
Staté to Chalissari in the Kerala
Stzte. The Government of India have
agreed to provide funds for develop-
ing this road to a single-lane fully
bridged asphalted road The estimated
cost of the scheme to the scop, agreed
10 by the Central Government iz Hs.
22.39 crores. The developmemt nf the
road is in progresy since 1856 angd is

cessary funds are available.
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309¢. Shri Chindamani  Panigrabi:
‘Will the Minister of Transport and
INpping be plessad to state:
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1866-67. The provision in the budget
for 1967-68 is Rs. 15.00 lakhs.

(b) The information is being col-
lected and will be laid on the table
of the Sabha when received.

Development of Minor Ports in Kerala

3689. Shri A. K. Gopaian:
Shri P. Gopalan:
Shri C. K. Chakrapani:
Shrimati Spahily Gopalan:
Shri P. BEamamurti:

Will the Minister of Transport amd
Shipping be pleased 1o state:

{(a) whether the Kerala Govern-
ment have requested the Central
Government for a sea-going dredger;

(b) it so, the action taken in the
matter;

conducting Hydrographie
all the minor ports; and

survey of

{d) it s0, whether the Central Gov-
ererment have procured the services
of Technical experts for the purpose?

The Minister of Tranapert and Ship-
ping (Dr, V. K. B. V. Rac): (a) and
(b) In April 1987, the Govermment
of Kerala asked for enhancement of
provision
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Central Sector of the Third Plan,
enhancement of provision in the
Fourth Plan was not found posaible,
One of the dredgers of the Minor
Ports Dredging and Survey Organisa-
ticn is now working at Bhavanagar
and the other is at Caucutta during
the guarantee period. The State Gove-
ernment have already been informed
that it might be possible to make one
.‘dredce:r available to them by the emd
1967,

(c) and (d). A proposal has just
ween received from the Government
of Kerala for obtaining under the
Colombo Plan the services of a foreign
expert to conduct studies on minor
ports in the State and to prepare a
Master Plan for their development.
This will be examined.
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Procurement and Belling Price of
Wheat in U.P.

3701. Shri Baburao Patel: Will
the Minister of Food and Agricultare
be pleased to state:

(a) whether the Government of
Madhya Pradesh raised the price of
procurement and selling of local
wheat;

(b) whether the S:ate Government
had obtained prior approval of the
Centre to effect this rise;

(c) whether the Government have
seen press reports that prices of wheat
in local markets have suddenly shot
up; and

(d) if so, the reaction of the Centre
to the situation created by this action
of the State Government?





